No. HC.VII-128/2007/ 24e /A

From :- Smti. Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,

Guwahat;.
To, Shri Paban Chandra Kalita,
District & Sessions Judge,
Dhubri.
Dated Guwabhatj the 2 2January, 2025,
Sub: Casual leave,
Ref:- Your letter No. DJ.XII—2/2025/369/E, dtd. 17.01.2025.

charge of your Court and Office during your absence.

Yours faithfuily,

Sdf -
JT. REGISTRAR (VIGILANCE!

Memo No. HC.VII-128/2007/ 3¢ 1 ya, dated ) 22-0\~2025

Copy to:

J The Project Manager, Gauhati High Court, Guwahati.

JT. REGISTRAR (VIGILANCE)
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